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Contempl Patition No.84/288 |
Oritginal Application No.7768 of 1897
New Delhi, this the 29th day of March, 2000

HON’BLE MR.S.R. ADIGE,
HON'BLE MR _KULDIP SINGH MEMBER(JUDL)

VICE CHAIRMAN(A)

1.R.D.8.0., Fromotee Officers Association
through General Secretary of Association
address 23 Manak Bhawan, R.D.S.0. Manak Nagar
Lucknow-228011
2.M.L Uppal Section QOfficer (Establishment)
R.D.S.Q. .Manak Nagar
Lucknow—228011 - Petitioners
{Represented By: Sh.M.L.Uppa! Petiticner MNe.2)
Versus
1.8hri D.P . Tripathi Secretary
Railway Board,
Rai! Bhawan, NMew Dalhi
2.8hrit V. K Agarwa!l , Chairman
ﬁé Railway Beard
' Rai! Bhawan, 6 New Delhi - Resnondents
| {(Renrasented By:Sh.Parvez Deputy Dirsctor,Railway Board)
Q R D E R(ORAL)
By Hon'ble Mr,.S.R. Adige, Vice Chairman(A)
1 Shri Parvez has invited our attention 1o
respongents order dated 21.3.2000, in compliance of ithe
Tribunal's order dated 8.3.88 in QA-776/97 Apmlicant
acknowledges receipt of a copy of this order
2 Shri Parvezr is ocalled upon teo ensure that
{' pursuant to “the aforesaid order passed by respondenis,
nayments are made to the applicants within two
| from today
| , C.P. is
|
| oZ%Z&
( Kdidip Slingh ) ( s.R."Adige )
Member(J) Vice Chairman(A)
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